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Datte { " Order of the Tribunal

List on 30.8,2002 for admission,

" N—&/\% o | Y . E - -
Qﬁ_T S $12,8,02 } Heard Mr. M,Chanda, learned
'fi il} IAAE LRI o 8 counsel fgr the applicant,
3 " [ \ : {5 - ; ) |
el .-1 ‘wvff _ ] Issue notice of motion.
|

'ﬁ AR “-i

(,% N ;fFﬁd&rz1§§?§7 : Pendency of this application

| p./gfa_um\ ? . shall not be bar to giving affect
) z_ ! the orcer No.23/3/2002/ECT dated
. : : - f.

Dy, Registran, | 1844, ZOOi (Annexure=VII) so far the
o ‘ applicant is concerned,
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- 30.8.02

The issue relates to trnasfer and

poatlng of the appllrant By crder dated

18—4-2002 ‘the apollcani Wwa s tfansf?rred

. Prod:the North-east Region and posted

in his choice station, New Delhi. The

.ﬁapplicang_@?@eg;ﬁhisﬁfribuqq; by this

A

BeRo For- implementation of the order

- in view gf - thehde&ath&J imphemantation

e Lea - ~
w

th@ Same. ‘ roL

mr. A Deb Roy, l(narned 51, "Gk, C,

By RIS

“For the Responuents obtdlned instructions

’

:_”From the department and stated that ﬂhe

Officer concarned was dlso antrusted the

duty of I88M (M)~ OIVLSLON, CAJD, Silchar,

RO substwtuta was posted ln hlS place as

EXBCUthB Englnaer, in allchar (M) .

DlVlSlOH, the official looked after

malntenance worka of I1BB Ropads 1n various

"whole part of Mizoram, He is alsb functe

states i, e, Northern part oF Trlpura

-Southern part of Meghaldya, &ssam'&

""4“ ,? . .
ioning as 0,D,0., for the Division as well

as the circle officer, Naihténanca wo rk
of 188 Rgad is-a very-sensitive and

diFficult task, Mr. Deb Roy, also stated

~that Sri Sanjib Sharma, is nouw posted in

place of Mr, R.K, Solanki, as j;subatitute
From the beice of the Executive Ehgineer
Navi Mumbai Central Division, cvuo,‘mévi
Mumbai on 8.8,2002 and likely to join

at Silchar shortly,

The 'submission of Mr. A.Deb Roy,
learned Sr, C.G.S.C, is kght on record.
List on 16.9.2002 for admission and

ép~_,f"“/1/

Vice-Chalrman

Further orders, -
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Notes of the Registry

Date

Order of the Tribunal

len &

j{5~ugyh

1649.,02

bb

8.11.02| ‘
 for the respondents stated that the

" The matter relates to transferring
kha out the applicant and posting in his
shoice station on completion of his tenurs
vide order dated 18,4,2002, Ths respondent
wera ordersd to submit written statement,
No uritten statement se far filed, nor any
records produced, Put up the matter for
admission again after one month and snde-
vour shall be made to dispose of the case
at the time of admission itself and the
raspondents ®ay fiie produce the records

List the case for admission on 3.11.
2903. stpm&w‘—} hnay fite W. S. bv» \te WL\M

e

Vice~Chai rman
Mr e Aomb ROY. learn6d Sre CoBGeSeCo
applicant sri R.K.Solanki, Executive
Engineer (P&A) has relieved from his
duty vide order dated 22nd Qctober,2002.
A copy of the said order is placed on
reccrde

In that view cf the matter, the

 application is dismissed as infructuocus.

—

vice=Chairman
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

(An Application under Section 19 of the Administrative Tribunals Act, 1985)

Title of the case:

Sri Ram Kishan Solanki

- Versus —

Union of India & Others:

T
it

o !

GUWAHATI BENCH

o
0. A. No ;2/5 %“, 12002

Applicant

Respondents.

INDEX

SL. Annexure Particulars Page No.
No.
ol - appllcation 1-15
DD e Yaerification 16
B 1 Copy of Joining order dated 05.11.1999 I/%-
03 il Cooy of O.M. dated 05.05.1999 ’7
o7 TT1 Copy of D.M. dated 1.2.2001 {Relevant
Cages) ’9 A
D¢ v Copy 0T application dated 9.4.2001 9.
o7 ' Copy Of Representation dated 20.11.2001 | = 3
53 y ] Copy of Representation dated 6.3.2002 ?/’-f
0 VIT Copy of transfer order dated 18.4.2002] L 5-30
10 wITT Copy of O.M. dated 10.12.1998 37’
1L LA Copy ot O.M. dated 12.04.2001 }7%
1 # Copy of DM, dated 27.5.02 23
4 Copy of Representations dated 30.04.02, | 24 —Zfo
10.05.2002, 10.5.02, 05.07.2002
14 Copy of OFffice Order dated 31.5.2002 L
15 Copy nof OFffice Order dated 17.6.200% lfL

Datc ¢ [ -§-) 602 -

Filed by

Advocatc

12/S(Lovl



(o application under Sec

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH: GUWAHATI

o L9 of the adninistrative

Tricunals act, 19851

T . Mo

BETWEEN

S

S

TBBR Malnts

Central Public Works 0

i Ram kish
of Late Lala Ram
~utive Enginesr (Civil)

rance Dircle,

Malugram, Mela Road

Silohar, Assam

n,,ﬁpplicant

-AND-

The Union of India,

entad by Ths cretary To the

.....

Government of India, Ministry of Urban

Mirman Bhawan,

Meaw Delhi.

(Works),

Departmaent ,

Firman Bhawan

flew D lhi .

N

P Keghim smf,’omju*
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A tmen

septiral Fulb

Mirman Bhawan

Parivahan Maogar, HMatigara,

-

! Siliguri, West

1aRe L0

: 4. Mhe Superintending Engineer,
| THBER Maintenanos Circle,
| tantral Public Works Departrent,
| Maluogram, Melas Road,
?ﬁ}ah&rﬁ PSS AT .
k . - .Respondents.
DETAILS OF THE £APPLICATION
[ g ‘
: 1. particulars of order(s) against which this application
is madse.
? This application iz not made any particular
| ; f non-implemantation of the order No.
of P07 issusd by AR Deputy Directos vide Mo
dated 18.4.20 transferring and pmmtiﬁﬁ
b sz Ewecutd Frigineer, PRWD Division iﬁd
i : e much as thﬁt the applicant has not b
% raelisved from his present pos at Silcohar, jeopardising
his new olace of posting l.e. Mew Delhl

sartmantal rulss and

i wiolation ofthe sriciing ols

roinstructions of the ocompetent authority and b




tion upon e

»licant forthwith az per

the fTrans in order to facilitate

that

is well within the Jurisdiction of this

Monble Trikbunal.

]

The avplicant furthasr deolar

iled within the limitation pre

wf the Adminiztrative Tribunals

Facts of the Case.

privileg the Constitution of

India.

That The aspplicant waz initially aopoint Junior
Theat Tl i1 fow 1tiall 1t Jun oy

ETment

Enginesr under the Central Public Works

anc  was

CCPWOY on 04,11.1977 and ioined Ctetoyddow

eoviEntual ly oromod

sutive Engine

T E e
Silohar

-

continuing
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G
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uncar Resp

of Joining

Annexure-I1.

That it iz stated that tha

of  India,

Directorate GBeneral of wni-

that the tenure of

denic and

CLPLWLDL,, posted in will

continue Tor two vears irre

service till Turther orders. The

-

notifil

sordent

artmant  has

T WA =1 dated O5.05.199% and the relewvant B i on

of the O.M. dated 05.05,1999 is quot

o o below s

"No. 29/1/97-EC.T
GOVERNMEMT OF TNDTSH

RECTORATE GENERAL OF WORKS

MRel PUBLTIC WORKS DEPARTMENT

OFFICE MEMORANDUM

Subiect @ Tenure of OFficers and Q“”ff i

o Lo LA

in MNorth

Tha underzicgned is
this Directorate’™s O.M.

LAZ19T . on the subiect of

It has been deci

by The  Comp

Authority  that  the tenurs of

af ficers and staff of CRPED




4‘?5

\]

Eastern Region, will continug  to  he fuo

o thair

service, till further orde

Sdf~ Tllegible
{MEaHENMDR S TG Pt

Ry. Dirsctor (AMN)-T7°

anne=ed heretn as Annexure-I171.

stated  that  the Govarnmant  of Trodia,

of  Expenditures, Ministry of Fina

Toirculars for garanting

LAL12.1983  and 0.M. dated

Hovernmant of India.

The applicant craves to  produce  the afor

office memoranda at the time of hesring.

Ehat in terms of the

andant oe

artment

and the Bovernmer

of India as

above  and  Fhe

policy spelt out therein, the

becoms entitled for his chiolc

tation postd

has comp.

leted his tenure of Two VEANS o 04,11, 2001 in

the Morth

Region as stipulat

in the aforesaid
circulars  and as such  he  genuinely arvmsn b

Km kt%&ﬂ ‘f’d/fﬂl’n/lu



4.6 That the office of A sl

transfer from the North Fas

2 Region and o

station of his own choice.

condent MNol.Z2 ile.  Tha

s DPRD L vides

EESBSZO01L/EC-T (Vol. 13

01L.02.2001 circulated a

Engineers

(Ciwil) Lrder the

ceasnon et

artmant who had bescome duye for

trarn:

ar would become due Tor trana

:roduring the wvear 20071~

EOCZE and inwit

optionsg from those F

scutive Engine

instruc 1 HI‘ them to qive nams

of preference for consideration

names of

wherein the nams of

S E T

A annaxed harawith

pages

nf Ot olated

A% Annexure-III.

That having become gligible for choice

an comnpletion of hiz ternure of two vesrs on 04,171

in the North

. bhe applicant in

the order of

b
f
e
L
=
=

ﬁ&fﬂV kﬂ&ghﬂ
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1. e i cdalad

Copy  of application dated 09.04.2001 18 annexs

annexure-1V.

That the applicant thereafter made raoue for his

Furtise

o his choice station and submit

01 and remindar on 06,035, 200%

Froentually, thﬁ;lﬁirﬁ

of Works, OPWD issued one Office Order Mo, B2

Unclar Mo,

transferring  and posting  as  many  as &

Frnginesrs (Civil)l and in that list the name of the

applicant

irans

Pl D lhd .
[}
gesentations

Pl D, Divd

iy of ¢ POLLLLEO0L,  dated

NG 05 2002  angd  transfar or

hereto s Annexure V, VI

“atate although the transt

sueag about =i} months

is

arder datad

nure stipulated Two

the applicant compls

Ty

vears, . even thereafter, he has not bsen ralieved from

111 now and by now he

pla

his prs

9
ad more than 2 vears & months

remp 1

2@t

D thae MNorth Eastern

and till and posting order has not

khWWﬁOJ%bﬂ JU{?W&G



Delhi For thae reasons

Ve 07 L0006 2002 From

Pl

L
3
=3
-
D
=
ot

implamentad thus Jeopardising his Foini

ko o

Mo. wides his O.M. No.
directed that the officers undar
b Peiigwad by thelr eontrolling
within a period of a1 mem 0 days hmf the dats

the order with further cire

tha  officer  un

ute  is

TSR D

rransfer e el deved making - o charage  arrang@mnan

it has also been

o~

Il l 1 H 1 B

dave of  the date of issue of the oradsrs will

automatically stand relisved

snd will not b eligible to draw pay

?rmm'thﬂlr’

Respondant NOL2 wide his D.M. Moo S B0 EC-T dated

o bhe above,

A6 POO LB T

that The

Mo, % and 4

spplicant Shri R.K. solanki has to be relieved latest

wr Fing officsrs
aotion.

1017

Copy ot i dat

and dated 27.05.02 are anne

~tively .

ax Annexure VIII, IX, and X i@

gowr Je sl Salamte ¢
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Thereatftar, the applicant has  not

QN DN

and  The

in order to enable him to Join in New Delhi in

16,04, 2007 but with

termz of the hranafar ord

sl

&

Gapy of representations dated 30,0408, 10. G508,

1008 2 oand 05,07 .20

are annexed hereto

Annaexure XI

oL B wventually i one Office

SR CMC) /Sl lohar /20028, 298 ca e

directing Shri &y, Miuaqur, FE

madntensnos Ciivision Aoartala i

ovar  the

agodditional  ocharge from  the applicant

applicant could be

not compliag with.

Mo, 4 &

Shrd @auv . Kuiur,

o £ i

Golank

et

o taks over Tl et

bt 5,702 but this also want unh

whean  Thes

applicant T wEs

at Silohar

o his own charges

the unwillingro
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Capy of

dated 16.04.200% in

PO v oo b,
of  hns

e

~ataly and hawve

applicant me

the other in &

e Lannm

.. Mew Delhi in

new place of

apoli

sicd transfer

and showing tot

[
A

e Gowaernment

Fmbs 1

That the applicant mo

o non-implemantation of hia transtar oroler ard

o ELD to the

1o

Family. s1icant

itia-B and also suffering f}om Kidney

e, HMis wife, who iz

ot  her school  goindg

A hypertension and

o look after the family. It is relevant

orE

Tters

e mention that the applicant be ine DO

collad ot

remote place in the MNorth Eas

dawvs At

during his

Fatisr

2
0

cares of hi

arnd  aven oould ot

nis home pla



althouah the applicant rushsad o him

! home following  the

af his father.

1 1 T

Under  auch @ compelling  circumstanc

spplicant

wasn oduly oot r

of  The and oosti

| due o arbitrary, unijust, unfair action and a1t

.
I Iy
|
| negli Tha the applicent iz . not
meing place of posting,
if
maEu to the applicant .and his
!
i Family. Lhs,
alternative, the is
‘ Tribunal for protection of his
; praving for & LI gt
| the applicant from his place of posting in order to
Farilitate his joining in Mew Delhi  in terms of The
arcder dated 18.4.7%
1 4,15 That this s1ic ig
wnds of justios.
5. Grounds for relief(s) with legal provisions.
.1 For that, ths transfar and arder in favour of
|
) the applicant has order dated

l; | K o k/JZAm Solortey]
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C5e2 For that, the trans

conformity | with ke standing

. slolalel:Tahn daepartment arnd prots

...... il <R K

Mot

w0 wea

S For that, the applicant is entitled to be el ieved with

L

o3

3T
At

o for
that . _ ‘ '

.5 For that, the Respon

DGR

specific orders

with strict instructions for relisving the licant

fo

oy VL6008

.

licant

ralieved the

hawes

the same

.8 For that, non-implemsn

tation of

.

the applicant is in violation of article 14 a

of India and so

ﬁﬂWNVikhfﬁj””‘gaA&#nﬁklg



that, ous To non-release of the appllrant from his

D Y

. ~ L ,
SIN b place of posting 1n the N.E. Reglon sven atter

ot tranafar ol and O subseguent

Al e

el

author it

instructions of the

to the applicant ana his Family.

loss is being cau

:6. Details of remedies exhausted.

hat he has axnd

That the applicant

Fraemedles and e Te no obhar

| ' alternat v remnedy  bhan Lo file tnls

sl

i f7. Matters not previously filed or pending with any other

Court.

| - The applicant Furthae HuulWImm rhat he  had not

any application. Wit Petition or S it

I previously i

P before any Lourt or any other authority or any other
| :
: Bench of The Tribunal regard the sulb 1wri mat T

rhis applics o on nor any  such &mmli“"itnn de it

| ) % P R W 3 en
i P@ﬁ]”]-ﬂ or Suilt 1 pending

fore any of then.

8. Relief(s) sought for:

stated abowe, Eatc

Under the facts and circ

that Your Lor

P applicant Pl by prans

call for the records of b

e admit

respondents to show Ga

as Lo why the relief(s) sought for in this application

~erode and

of hhé i

‘ shall not be aranted and on perusa




‘S

10.

14

hearing the O CEus

may be  zhown, be

ral fef (s,

That  the respondents he di

applicant immediately  from

cutive Engineer (P & &)

o enable  him to doin  as

Enginesr, CRWD

of  the

L8 402000,

any other re to which the applicant is entitlaed

the Hon’ble Tribunal may d

!

Interim order praved for.

During pendency of this aplication., the applicant

prays for the following relisef: -

That the Hon'ble

A

not bes o oa  bar  for the

73]

applicant as praved for in orde

to aerable  him to

hig new place of postir

Pcil.e. MNew Dalhi.




o
A
i

Hiz.

Particulars of the 1.P.0.

o Po 0. No.

Vhed w4

List of enclosures

A% alven In the

15

TS STé52T
o ,8; 2002 ,

(IR

"

Gbwahat i

GoMLOL, Guwahati,

Rerrr Jerpd oy Jolamleqs
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VERIFICATION

e D T E e e en b sy e T s L s g oy Ao P T,
Lo Sri Ram Kishan Solanki, $/0 Late Lala Ham, aged

~t,

ginesr (CIivilY, 1

bout 45 vears, working as Executive

Maintenancs, Central Pubxlic  Works Creepartmsnt,

AMalugram, Mela

in Paragraph 1 Lo 4 and & to 19 ara true

o

(e my ko Ledclde macke in Parsgraph 5 are true to s

legal advice and I have not AR tul

any matarial fact.

+ - PR - . i
and Iosign this itication on this the QQMWNd&V of
S st «
’ Kﬁm /(M%m.’fwlol’vhf
\ . }
- Signature
|
I.
Porm Ke§hoam Salante
- e L % s - £ *ﬂt
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ANNEXYRE—T

- GOVERNMENT OF INDIA.
OFTICE OF THE SUPERINTENDING ENGINEER
IBBR MAINTENANCE CIRCLE
- C.P.W.D. SILCHAR -788602

NO. 8(3)SE/IBBROMCYSILAY % . DA _CIHH")

. In pummmce of the Dm:ctot Gcneral of works, CPWD New Delhi ofﬁcc order
No.201 of 1999 issued vide No. 30/.9/99-ECI-Vol.II datcd 3.11.99. and posting orders

‘No. 208 of 1999 issued vide No. 28/3/99-Eci (VoLIV) dt. 3.11.99 ‘ and havmg being
relioved from: the O/O Executive aninccr iFCD. -1, CPWD , . Faridabad --vide No.

8(1)/EC/FCDII/755-E dt. 4.11.99.(F.N) "Sri Ram Krishan Sohmkt Asstt. Engincer hig

joined in this office as Execunve anmecz G ‘&A) on promotion as Executive Enginoor
onSllQQ(FN) ' e

Superintending Engincer
IBBR Maintenance Circle,
AR C.P.WD. Silehar 788002
Copyto o

1. . The Director Gcncral of Warks C P W.D,, Ninman Bhwan, New Ddht-l 10011

"
1}
H

--mformatxon.

2. . The Chief. Engmccr (ODZ), CPW Scwa Bhawan, Ncw Dclln, forA

The Chief Engmcer (MZ), IBBR, CPWD, thgun

3.
.4 ThePayand account Offico (NEZ) ; CPWD), Shillong, . .. .- -~ :
5. - The Superintending Engineer, Delhi Central . Circle, No. V CPWD He is

requested to send the Servico book and personal filo of Sri Ram Kumar Solanki,
to this office at the carliest please.
6. The Executive Engineer, FCD-I, CFWD, Faridabad , he is rcqucsted to send the
L.P.C. OF Sri Ram Krishna Solanki. ot tlus oﬁico at the earlicst please. { FAX
" No. 03842/45424)
7. .S RK. Ahuja, Executive Engmwr P&A) (on feave) 1124/SECTOR 10
" PANCHKULA ,Chandigrah . you ar¢ deemed to be relieved on 5.11.95 E.N).

\g—" %n Ram Jichan Solanki Executive Lngineer ,(P&A). -

9..  Pemional file of Sri RK. Atwja, Exccutive Engineer P&A). -
10.-  Pemonal file of Sri Ram VMWI Sol's.nkx Exccutive Engmcer (P&A)
RS

2
-

{ Negype,

\ Supcnmcn&mg Lm,muu’"“’**

P SRR A S T AR A

S P o




Y
.S
()'. Co The unders;Lgned is dlrected to refer to this Directorate '8 O.M. of e:ven..:-.\.“‘.,.\,_l
R number dated lO 12-97, on the eub;]ect c1ted above...\."; R . A )
Fd-ﬂ R O ﬁas been decided by the competent authorty that, the tenure of posting (' "
v . of .officers and staff of C.P.W.D., posted in North Eastern Region, will oonti.nlut‘ to
be two years, irrespegtlve of the.l.r lengt:h of servioe, till further orders. .. "

———

'AlL' Chief” E:ngmeg,,rs(clvil &, I:lect )/Superintendmg Engineers(civil 3 Elect. )/-' i
. Executive. Engineers(Civil: & Elect ). in C. P WDy, .PWD,,
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. K.Saikia(1308) © * gs. 1141 - Pm_)oo!. van.[l, Py 01-09-97 15-02-66
Uty s. Guwahali (Uﬂdﬂ NEZ)
Tt e AN A VAR .":,-._J.: Jo
+ PR Bandopadhyay .. 179142 Eb(P&A),Munhp 22-05- 2000 25-11-91-

WCmLMmL‘“/“‘ (UndcrlBB})

\

NJiK.cmnu(ISSI) 01-02—43A,YKC(M)Dn.Kmhm ! V114092000 12-07-93
J;:r,'.., , s o }hggr ' et o (UndcrIBBZ)
i de ,.Pmuh Chth(1545)23-01-67 | GCDn.,Guwzhzh 01%99 15-02.95 =
Cni o  (Under NEZ)
VS, A.KDzs(IJO-i) 02-08-62 LE(A),SOC 1(113132) fon! 09-05-2000 05-04-95 -
'J.Ll. *-‘—-.-4\.“ a0 . (UndCT [DB?)
" ' .n‘.—"«\l&:g?‘., "'{.‘:EAL' "h““‘“ " ol (L"“’“ b 5
_ DJ'M)o‘ndz;,(l 3N, 03401-57" NMP:JLDn. "24-09 260896
Wor CLlJ. ) -.‘.:"‘«? . ; i
- “\Q‘*' : ’-’Nf“ Sty WL \qyfdfm. T skl w«%dqzﬁz) :
e Robin Doon(snﬁ( 01-06-57 EERrACCY, 310559 - 0s. 10964 7
L .':"“.j“.“' : wnglw " ' (Undcr Nu)
e o ' i RS '
B A NNBuug 770) Yo 06-12—43 TCDn_,TCZpur‘ r"‘""01.03 2000310197
BN P S T e, Ly, N (UndcrNIlZ)
' ..-qf,g/ (,,gg{uuayumoz) 08-07-66 BFDnVL, Barmor - 01-07 99 . 17-12.97%"
) : :* w—“'{"**;....:a. ALIN (UndchFZ)
A * . . 'K} ) . . o LT
0. AmuSingi1617)  0g.0s.55 MCDn.IMunhidabad 07-06-99  27.04.9
T - - T (Under IBBZ)
HeARPS) 50707 IBBR(M) D, Silchar **10-08-93 10-08-98 -
gRtAN Rajcndnﬁmd(xszvm-xz-s?" MCDoIL Malda - 17-05.98 17-08-98 -
13 Cllailost) “ 3y, 1*-44 IBBRAM)D, Agartala (15-11.93 05-11-98
14, v;hmaxmmn’ Ysoidr ACDn, Port Blair ™"~ 16-11.98 - 1611008 " -
. - (1670) - o
15, L~warmocu 0-1242  EE(Valuation), “'30-11-98  30.11-98-
Guwalati
Coen con.t/d)
A
%y!(/) - |
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33.

Shekhar 3510522} 01-02-44

{

o oL

. 1 "l'.

- B.L.Kalra(1597)

R.K Solanki(175])

] : .
D.S.S!mraww(UST) 07-01-s8

01-03-46

3.5.Vasishi(1746) * 10-03-55

D.N.Singf1738)

K.S.Wariach(1752) 01-08.5¢"

7

S.K.Sharma(1741)
G.L. Verma(637)

[5-04-56

01-01-57

M.C. Gupt(i749) 30-08-47

100757

/ -
U1-0743

T '-..;t."- ~ 2 L ’ “\
O
: Vi < 12z
+ 16, Anurag(1513) 01-0667  EE(A)ACCL
R Guwahatj
.- \:/17. Raketh Pani(1652) 01-07-55 BFD0.V,Barmer
, 18 NimalGoel1721) 02.00.6g - FEE(P&A)ACCH,
- Guwahatj, ,
9. NagendraPrassd ~ [1gp.43 MCDu.LIJW '
(172.2) . ,
. 20. p;w'mxdmxumyxms@ EE(PXNEZ, Shillong
» 2L HGGomam(1658) 0507.55 ° MCDn I, Malda
|22 PKPramuick(1148) 010444 EC(P)L BBZ
\/ﬁ RKRustogi(1633) 210657 EE(P&A)DFC.II,

IWBR(M) Da, Sliguri 30095 |

Ll

06-04-99  18-03.9y -
T " (Under NEZ)

| 02.97.99 ~-i62~07.99
21-08-2000 08-07-99
(Under NEZ)
09-07_'99 09-0/7-99 |
22-07-99 22 .07.99 \
300799 30.07.99 .
| 04-08-99. | 04“08-:9‘5,":’“:‘ |
01-08-2000 07"09.%; )’  .
- (Underiz) -

BFDWILDikmer . 27.04-2000 0d-11-99 v,
o ' - (Under BFZ).
B '
. . - v
EE(PLALBBROM) - 05.1):09 . 05-11-99 "
Carcle, Sikhar, . o S
DFDn, Tharad 12:02-2000 05-11.99
. ) (Under BFZ) P
SCPnlDaasat: 051199 gs.11.99
. EEALSCCSilchar  08-11.99 C08-11-99 |
T EE(PIg) SCC, Slchar 08-11-99  08.11.99
"EE(P)NEZ, Shillong 051 1.99 09-11-99
BORM) Do Twa 121599 1241199
,ZDULDBRO) 151199 1gyplgy -
Zone, Siliguri. .
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To, o
- J / Thc_Diréctor General of Works,
' Central Public Works Department
Nirman Bhawan, °
New Delhi-1100] 1,

Lﬂ_{&QQQﬂJZ&QPER CHANNE])
Subject: Posting and trans?er in the Gradz of Executive Engineer (Civil) -
, ‘ Option for furthe; posting on completion of tenure at present
station regarding,. '

Reference: Office memorand im No, 28.»"3/200I/EC-I/‘(‘VO‘I'{I)_ dt. 1/2/2001

Respected Sif,_

With rcfcfence to above [ am su'i)rri.i'tting herewith my opt;
order of preference for considering my transfer please. y
. Faridabad o R
2. New Delhi- .

- Details of the posting for iast 1 vears 1 as ungey:--

L. Allahabad Till 27 Dcccﬁ‘[oer 1990 j.;&ssistani Engmccr | p
2. Faridabad 28" December 1999 to | L
- 4.11. 1995’ Assistan‘t Engineer
3. Silchar | : 5.11.1999 to till date Exgcuti\)c Erj’ghx,écr(P&A), ’
: 'I‘hankmg you,

Yours faithfully,

e T
(Ram Kisha.n-SoIanki) 7 e
Executive Engineen(P& A),

L.B.B.R. Maintenance Circle,
C.PWD, Silchar-788002

Adwincc Copy to: The Director General of Works, CP\X’D,,Nimian Bh@‘wan, New .

Delhi-110011, for information and necessary action please.

-(Ram Kishan Solanki)
- Executive Engincen(P&A),



,-2.3'\

ANVEXURE T o
To, :

The Director General of Works,

CPWD, Nirman Bhawan,

New Delhi-110011,

(THROUGH PROPER CHANNEL)

Subject:  Transfor of Sti Ram Kishan Sola‘xiki, from Nmth Easf-
Region to choice station. . .

Respected Sir,

I have alrcady completed my tenure of wo years in North Eastern
Region on 5.11.2001, therefore my transfer may kindly be considered at my
choice station as already requested vide my application dt. 9.4.2000

Thanlung you,
Yours faithfully, |
70/;/&"5'6 T
(Ram Kishan Solzj]d)' .

Exccutive Engincer (P&A),
LB.B.R. Maintenance Circle,
C.PWD, Silchar-788002.




| . ) /1) vl‘qn\vf\ ,“Ng“‘h_; ) _% :“\J?L
g Kl AvexeEE Y
| (Remiﬁder) |

2 To,
The Direclor General of Works,
. CPWD, Nirman Bhawan,

© New Dethi-110011,

(THROUGH PROPER CHANNEL)

Subject: Trahsfer 'of Sri Ram Kishan Solanki, Executive
Engineer ( C) from North East Region to choice station.

Reference : 28/3/2002 -EC-1 Vol Dt29.1.2002

Respected Sir,

With due respect 1 beg to state that 1 have already intimated choice -
slation vide my representation di. 9.4.2001, along with (he delails of posting
for last 10 years.

I have also'.subniitted reminder for your kind consideration wﬁich
was forwarded by the Chief Engineer, IBBR(MZ),CPWD, Sitiguri, vide No.
3/1/97-Estt (MZ') dt.22.1.2002 " : - v

Further 1 have to request that 1 have already completed my two
years tenure in November 2001in IBBR North East Region. Thus four-month.
lave alteady ~ passed. My wife ig residing at Fatidabad due to-the study of
children and she is suffering from hyper tension and very much disturbed also
there is no responsiblc person to look after my family. ‘ o

Therefore it is my humble request to you kind honour to consider
_ my case and transfer me from Silchar to my choice place of posting at

Faridabad , Dethi.
" Thanking you,
_ “Yours faithflilly,'
(R. K Solanki)

Executive Engineer(P&A), -
IB.B.R. Maintenance Citcle,
"C.PWD, Silchar-788002.

S ;X\M



ANNEXURE -V

{ 1 -
No.28/3/2002-EC.1
. GOVERNMENT OF INDIA
C g, . DIRECTORATE GENERAL OF WORKS

Slameay it

Lo R CENTRAL PUBLIC WORKS DEPARTMENT

. ‘o- ved aeue
. BRI r‘,
EERF A [P

Yoo,

ST Dlrcctor Gencral of Works Ccntral Pubhc Works Department, New Dethi, is
" pleased to order the following postings & Transfers in the grade of Exccutive Engineer

(le), with nmnedmtc: cffect, in public mterest -
: II

Wl L s No Name(S/Shn) " From To
,if‘f"_"  Revi Mathur EE(CS).II, EE, Dehradun Central Divn.II, De-
o New Delhi; , hradun,wcc Sh.Naimuddin lransfd

a2 Naimuddin EE, DCDn.I, EE(CS).IL, New Delhi, vice Shri
' ' Dehradun. . . Ra\_n Mathur transfd.

T gy 3 sk Sharma EE, IBBR(M) Divn., EE, ‘U’ Divn., New Delhi, vice Shri
o . Tura, ... Arab Singh transferred.
4. Arab Singh EE,'U' Division, EE(Plg.), ADG(Border), New
S New Delhi, . Delhi, vice Sh.V.K. Seth transfd.
5. MV.Rao EE,NISAPrjt.  EE, IBBROM) Divn., Tura, vice
' e T Dim.,Hydgr_z}bad. Shri -S.K. Sharma transferred.
6. Shekhar Sen EE, IBBR(M) Divn,, EE, D' Division, New Dethi, vice
S Siliguri. . ~ Shri R.Bhattacharjee transferred.
7. R.Bhattacharjee EE, D' Divion, EE, IBBR(M) Division, Siliguri,
| L New Delhi, _ vice Shri Shekhar Sen transferred.
8. Gunsagar Jain EE, PWD Divn.XV, EE, Malda Central Division.II,Mal-

‘New Delhi, ., davice Sh.Rajendra Singh transfd.

9. RajondraSingh  EE, MCDn.L EE, Dehradun Central Division.L De-
o Malda. .. hradun against an -cxisting,

EE(P&A), IBBR EE,PWD Divn. XV New Delhi, vice
Maint. Circle,Silchar Shri Gunsagar- Jam transfcxrcd

y

(....contd.)




e Sanjeoy Shaa G N EB(PA&A), IBBR(M) Circle, it
o 14 <rs¢Central Division,  vice Shri RK. Solanki transferred,

12 AK. Jain EE(AA), Mumbaj EE(Pig.), WZ.L Mumbai, vice She |
DT - S.K. Bhoyar transferred,

s . CROEE Y s
FRUSS Ltvinan s oy St RIS Y

13.  $K Bhoysw EE(lg), Wz 1 EE, New Mumbai Cengry] Division,
4, Mumbaj. i e vice Shi Sanjeev Sharma transferred

M4 Umesh Bansa] EE, Central Sectt, EE(P&A), ACC-H"GPW?I,I?‘L
Bt !'?:~I' | ' :” . DiVII-,NCW Dculi. i against an CXistin'g VaC‘a'tiC}"l

15, S.5.Vasishy EE(Admn,), scc | EE, Kamal Contra] Division, Kamal,
| dlebar. - vice Shri AKX, Riji Winsferred,
% ARRaey g gen, EEQHQ), NZLChandigarh againgt

YT BB, Makkar - EEFIg) Nzm, g Centeal Stt. Division, vice s

. Japur, Umesh Bansal ttitiiferred,

18. DS Shamaniy” EE, BFDivision, EE(Vigilance), New Delhi, vice
N | ,, Tharad, 7 g & Pandey transferred
P PRsings” v g Division,  EE TAp, Cell, New Delhi, vice
o - New Delhi, Shri N.P. Kukreti transferred,

20 NPKukreij " EE, TAD Cell, EE, N Division, New Delhi, vice
it . New Delhi, Shri S.X, Rampal transferred.

21 VEE, N Div‘i:sion, EE(Vigilancc), New Delhi, vice

New Delhj Sh AKX Gupta proceeding on deputn,

RUTUUK Aggaraal EE, Constn, Dn.XIV, EE,'A" Division, New Delhi, vice
. .. New Delni. Shri P.P.Singh transferred.

if..

EE, Constn. Divn, XIV, New Doelhi, vice.
Sh. AK. Aggarwal transferred,

24 TuaRayy 7 EEBFDny EE,'T" Divn, New Delhi, vice Sh
) ‘ . NewDelhi, ... BB.L. Gupta-"rctg*(f)ix30-04-02.

23>+ K.S. Warriacly EE(Plg.), sCC,
Silchar, x

5. VK Seth EEQlg), ADG EE, BFD.I, New Delk, vice Shri
(Border), New Delhi  Tula Ram transferied, '
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30,

) ‘?(\!?':

~ Kailash Najk

" RS, Singh

“ 31

[
R

' EE(Valuation),
Sholapiir,

EE, 'S’ Division,
New Delhi,

New Delhi. "

- .On reporting to
Central Office

Y

ad,

B EE(PM), W. R,
Mumbai,

EE(Valuation),
Lucknow: )

EE(Pig,), Nz.1,
Lucknow.

EE, LCDn.IT
Lucknow,

EE(Valuation)
. ~Kolkata,

Patna,

' EE(AA), Pune

EE(Vigilance),

EE(CS), New Delhi

EE(P&aA), AccC,
Allahab

CCDnIV, Kolkats

EE(Admn.), ScCL,
- IBBZ, Siliguri,

| EE(Vahiation).H, |

RS

EE, PWD Division. XIV, New Delly
vice ShriTarkeshwar Tiwari already
transferred

EE(Vigilance), New Delhi, vic Shrj

M.L. Dalal transferreg,

EE(HQ), NDZ.IIT, New Delhi, again-
st a.newly created post,

EE,'S' Division, New Delhi, vico

Shri YKShanna transferred,

- EE(CS), New Delhi, vice Spri

M.P.Sharma transferred,

“EE(PM), WR Mumbai, vice Shj

R. Chakraborty transferred,

EE(MIS), EZ.1, Kolkata, against an
existing vacangy, -

EE(P&A), ACC, Allahabad, vice
Shri R.S. Singh transferred,

EE, Pune Central Division.I Pune
against an cXisting vacancy.

EE(Plg)‘,NZII, Lucknow, vice
Shri V.S, Pragad transferred,

EE(P&A), CCC.II, Kolkats against
an existing Vacancy, ..

EE, CCDn.1v, Kolkata vice Shyj
KK Choudhary transferred,

EE(P&A), CCC.II, Kolkata against

an existing vacancy, .
EE(Plg.), PWD Zone, IIL, New Delhi,
vice Shri N.K.Bansa_l already transfd.

EE(Plg), Sz, Bangalore, vice
Sh. AK Khatua already trangfd.



41.
42,

43,

44,

45,

46.

47,

48,

49,

50.

S1.

52.

53.

54,

55.

. 28 -
-4 ,
Ms.R Muthulakshm; EE(PM), S.R.
Chennai,
D.N, Singh EE, BCDn.IL,
. Barasat.
E. Ekambaram EE(Valuation),
' Allahabad
RR. Verma U/P EE, BFDn.IIl,
Bikaner.
(Due to closure of Unit)
B.K. Gupta EE, BFDn.IL
Bikaner.
I.C. Nagpal EE, DrRMLH
. Divn.,New Dethi.
S.K. Jain EE(Valuation),
Thane
S.K. Jain EE(Valuation)
Kanpur,
P.K.Ojha EE(Plg.), C.Z.,
Bhopal. -
M.P. Singh EE(Admn.),
B.C.C.,Bhopal.
P. Ramaraj EE(AA), Mumbai
M.Jagannathan EE(Plg.), 82.1,
Chennai.
V.P. Kurup EE, CCDn.IV,
Chennati.
A.K. Pandey EE(Vigilance),
2 New Delhi,
P.K. Sarar EE(Plg.), ODZ

‘New Delhi.

EE(P&A), C.C.C-IL, Chennai, <

Sh.C.Sivanandam already transfq.

E. Ekambaram transferred.

EE, BCDn.IL, Barasat, vice Shri
D.N. Singh transfered.

EE, BEDn.IL, Bikaner, vice Shri
B.K. Gupta transferred.

EE, Dr.RM.L. Hosp. Divi.New
Deth, vice Shri J.C, Nagpal trfd,

EE,(QA), CSQ, New Dethi, against
an existing vacancy. ,

EE, PWD Division. XII, New Delhi
against an existing vacancy,

EE(P&A), DCC.IV, New Delhi
vice Sh.T.J. Nihalani transferred.

EE(Admn.), Bhopal Central Circle,
Bhopal, vice Shri M.P. Singh trfd.

EE(Plg.), C.Z., Bhopal, vice Shi
P.K. Ojha transferred,

EE(Plg.), SZ.1, Chennai, vice Shri
M.Jagannathan transferred.

EE, CCD.IV, Chennai, vice Shri
V.P. Kurup transferred.

EE(Training), R.T.1. Chennai, against
an existing vacacny.

EE, Jaipur Central Division., Jaipur
against an existing vacancy.

EE, Dethi Aviation Division, New
Delhi, vice Shri N.S. Jain transfd.

 EE(Valuation), Allahabad, vice Shri .

PR R < -

-
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5. oNS.Jain - "EE,DADn, - "EE(Plg), ODZ, New Delhi, vice
- » " New Delhi, - Shri' P.K. Sarkar transferred.
S7. T.J.Nihalani EE(P&A), DCCIV, EE(Plg:), ODZ, against an cxisting
Lo : New Dethi, vacancy., |
- '$8: PrakashRawat  EE(AA)Lucknow  EE(Tig) Ghaziabad, vice Shri A.K.
59 AK.has. © EF(Trg), Ghazabad EE(Plg.), PWD Zonc.I, New Delhi

‘vice Shri Dhiraj Kumar transferred.

60. C.B.Upadhyay - EE, Constn. Divn.l, EE, Silchar Central Division, against
| New Delhi. © " " ' an existing vacancy.

6l ShailendraSingh  EE,MDivision, EE(Admn.),SCC, Silchar, vice Shri

New Dethi. S.S. Vasisht transferred.
62.  Vijay Kumar EE, Constn, Divn.Il ~ EE(Plg.), Siliguri Central Circle.] .~
S New Delhi. aginast an existing vacancy.
63.  Dhiraj Kumar EE(Plg), PWD  EE, Border Fencing Division,
Zone.], New Dethi. = Tharad vice Shri D.S. Sharawat
transferred.
64.  N.XK. Saini EE(Plg.), N2, EE, M Division, New Delhi, vice
Lucknow. Shri Shailendra Singh transfd.
65. 1K Ray, U/P EE(Plg,,JBBR  EE, Kolkata Cent. Division.]Kolkata
‘ Maint. Zone, Siliguri against an existing vacancy,
66.  P.S.N.Murty EE(P&A), HCCI  EE, NISA Prjt. Division, Hyderabad
' Hyderabad. vice Shri M. V. Rao transferred.

67.  Bhagwan Singh EE, CDO, New EE, Constn. Divn.II, New Delhi,
S ' Delhi. vice Shri Vijay Kumar transferred.

Officers are requested to join their new unit of posting and send onc copy each of
T.RI form to EC.I & EC.II Sections of this Directorate giving reference to this order.
They should also send certificates of having written their self appraisal and ‘CRs in
respect of officers working under them in the prescribed proforma. ’

(ot Rty —

(ANIL UNIYAL)
DY. DIRECTOR
Copy to:- '
L. All Pay & Accounts Officers of C.P.W.D.




2Pay & Accounts Officr. XII; PWD, Gowt. of Delhi, New Delhj,
3.Principal Secretary, PWD, Gowt, of Delhi, New Delhi. a
4.All ADGs of C.P,W.D, o

| S.Engmccr-in-Chicf, P.W.D, Gowt, of Dethi, New Delhi.

g s Engineer(Vigilance), CPW.D, Now el "
- 8.Al SEY(Civil), of CPWD/P.W.D./Income Tax Deptt,/Env, & Forests etc,
9.Officers concemed, : :

10.PPS to DGW/PS to DDG(W), CPWD, New Defhi.

1L.PAs Director(Admn,), DW(P&WA), P.M, S&D,DS(A),F.0.t0 DGW,CPWD,N.Delhi.

12.EC.II/CR Cell/Ge eral Section/Cash Section(2 cop_i’;s)/EC.IV(C)/_Stock File.
13.Recognised Associations, . : '

- 14.Notice Board,

~15.Hindi Shakha for Hindi version,

B &4k~

(ANIL UNIYAL)
DY‘& DIRECTOR (ECD

. }’\@:5% |

- A e S
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AR EORNER GEHEIRRL OIS
CULNVTE L PUILEC WORKS DEPARTRRIE

AAABABRATIANAAS

Nes D0LLE, dated, | tae [(77’-‘!l)ec.,l99l3. ’
CHTELE (I2RHOU S

Tee sl Srdern of Grecutive Enginerro{Civil & Elect.)

........

It has baen observed thal,y in qulte a lhpge nunder: off canen,! Erecutive
'hmee_rs((‘.ivi]. 0 t-ll'(x':t‘), who arvs under ordera of  transfoer ace not relieved by
[{1])11- respective sorkrolling olflinrs for quite a Long thme, msulting a long delay
| Whelementation 0f transfer Dréews issuad Ly this Divpctoratse, his defeats the

' ':)y: parpose of | canplae ordats ard adversely atfezt the works, i1 -the vavious

Jices ot C.D.W.D.

‘r;‘\li Director General of Works has taken a sacious view ol tae non--Lplementa-
W 0f teonufor/posking arders. Tt haa been, thevefoce, docided that, all the Exe-

2

""\g“e MyyinecrslClvil 8 Elect, ), W ace under onler of vranafer, ave to be ieliv-
I

!
Misove of ordern. Ln cases, wheie no ulystitute iv posted, the ofticer urder

dw N

',.,\nster pe relioved by mliing du-l chacye avrangauente. o

v . .

i1, (N sCe cases, it o notioead that, afver celief fraw thelr coenguctive

Wices, Exccutlve Migineers a:e 1oL arsundng the charge of the naw posts and
")‘.}_l\}\kn o long leave, ‘heceton:, ronceo) 1ing Of Clcero nmay angure that, ro leave
‘{iiaanct.i-med at the time of tholr celiel. 8

iy N '
';‘ e has been fucther decldn] that, officecn win ave not balieved within
"f{]mya of date o Jvone of ocdern, will e amtlchlly ftard fullirved after explry
'g}}O days ard will not be nl Ll le Lo diaw jay arx)_allcwances [van thelr_prevant
"lce, unless their transfer aude e are cancel Led/madl (ed o f\\j.’tl}{%‘,l.‘ fnstruccdo

by their Contreiling Cfficers, within a periol of maximum 30 doyo fram the date

Jen fran Contral. Gffice.

= |
‘ f . ‘ I )
I ALL ACCS/Clu/ Sl avu vl to enonte that, the amvevuuntluncl instru-
lpicna” are follened Ln toto o their rospectlive R«Kﬂ.()l\e/'/.l‘.t)ef.l/’ jeleu,
.lb . . ‘ \)/
'5/’\ o : (SURLND T PAUL)
3;L6\,' N P DY DLRECIDR (A INITG )
ALY Additional Directors Conwwl, FRCREY (PR ,

AL Chief Engincers(Civil & Elect.) BTN

M1l Supecintencling Mmglneera(Civil & Clect.) : :
ALl Bxecutlve Xingincﬂrn((:ivi.J v Blect.) o R AYe

1 . 1"_) .
fy tor- ‘ .
§ PPS to OG(IW)/FS e DL)G('N), ey elha, ) i )

DA O Director(Mvam. ), (M(E‘&WA),[M(S&D),DW()’M),FO to G{W), 00N T, tew Deltd.

gection VLLicur S 1D sectlon,

1 sectiom O ieen, Do 1L soction, sty rile N:>.‘,',U/Ul(2U)98/'HC-ILI‘I \ \}‘\p
. (>

: : ' (1.1 SINIR)
SLCT N -t:»vr'mmt
) :

|

o ‘q.\ )

i .
| -

P
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o ANNTRURE -2

No.23/612001-EC. [
COVERNMENT O1f INDIA
CDIRECTORATE G ENERAL OF WORKS
FOE CENTRAL PUBLIC WORKS DEPARTMENT

Nirman Bhavan, New Delhi-1 10011 *
Dated the 12404 pril, 2001 :
glﬁl?l(fhlA1}€h1()1{£gﬁﬂgllhj

Subject:- Complinnce of transfer orders fsgued by Diiectorate General of Works,
C.LPAV.D, | o

[t1a scen that transfer ordery insucd by this Dircclorate are not compiicd promp-

tly duc to once reason or other., Many a times a fepresenlation s forwarded Gy Controlling
Olfticer and under this plea the oflicer iy not rcheved. '

The practico of not relieving the officers, pending decision on the representations
and withholding their tranafer i viewed serionaly and competent authority has decided that
all offlicers under transfer mugt be relieved forthwith, Their representation if any will be
considered only aller they join new place of posting, ~ e e T

s also decided that oflicer under tranafer should not be sanctioned leave

preparmory 10 join new posting, ~ e R e
[t will be the responsibility of respeciive Controlling Officers to adhere to abovo
guidelines. ,
(/_:r__»—"—r_a-:;—hj . (,3:()/ [
WL crugy P ule
DY.SECRETARY (ADMN.)
v

Lo AL Additional Directors General of CPW] Yingmear-in-Chicl, PW().

2. Al Chiel l:‘.rig;incm‘ﬂ(("i\"il) &(Elect), including £3YD, Appropriate ‘Authority/
Valuation/NMinisty of Environment & Foreats ete.(The above puidelinea nre 1o be
Circulated 1o all lower foimations for strict compliance.,) ' '

',(I‘I"
:‘ N
,'~" ! \\(l“
, ~ ] C o er" T
LooCphy vl S v
] ' \ RNV
N o R
h\ '
[)) ~ U-"] WVt ! ‘ \\ oo T
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~ Government of India /} NNEX L RE --X
Dircctorate General of Works : - e g ng

Central Public Works Department

Nirman Bhava?i\ll:lqew Delhi
Dated, the ‘2} ay, 2002

OFFICE _MEMORANDUM

SUB: NON COMPLIANCE OF TRANSFER ORDERS ISSUED BY THE
' DIRECTORATE GENERAL OF WORKS, CPWD.

) Shri R.K. Solanki, EE (C) has been transferred from EE, P&A, SCMC, Silchar to EE,
PWD Divn.15, vide orders dated 18/4/2002. , ' -

It has been observed that even after a lapse of more than a “month, the officer has not
been relieved by. you.

Non-compliance of the orders issued by this Directorate has been viewed very seriously
by the competent authority.

You are hereby directed to relieve the above named officer létcst by 7" June, 2002,
failing which you will render yourself liable to disciplinary action which may please be noted.

This issues with the approval of DG(W).

(SK. SINGHAL)
CHIEF ENGINEER (P&S)
To '
Shri M.C.T. Pareva
Superintending Engineer
SCMC, C.P.W.D.
Silchar-788002
"4{))! to: Shri B. Majumdar, Chief Enginecr, IBBR(M), CPWD, Siliguri-734406, for -
immediate necessary action. ‘ ' %A/
CHIEF ENGINEER (P&S)

N

Y
-
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Ry

To

szxwz& 57 [M

y "~ 7ha superintendung Engineer,
‘ - ,“IBBR (Mtc.) Cirecle, -~
QPDWQD ® SilChaI"‘zo

suh~ Regarding relieving.
Respected sir, -
I have been transferred and posted as Executive

. _Engineer, PWD DIV=XV, New Delhi v.tde the Dh:ector General of

. Works, CPWD,: New Delhi‘s Office Order NO+ 82 of 2002. dated.:

) 'ﬂtne 18.04.2002. o

SRR | 'rherefore. it is requested mat. T may ki:xdly be |

"""',relieVed £rom present post =0 that b ca.h jo.m my new place o£
P°$ting. o : : : :

, - In this respect. .u; ia also brought to your kind
notice that I have complehed two & half yeara vwhere as the

' tennure in the North East is only Of two years. Further,

' I have to request that my wife is suffering from hypertension
and blood: pressum and  there is no body to lock after here
These facts were also menyioned in wy earlier representation,

' for trangfers c : KRR :

, 'rhemiore. early action may kindly be taken
to reliave mes

“Thanking you six‘i‘“

Yoursfaithfully,

{ ReKe BOLANKI),

v . Executive Engineer(P&a)
Bt 3o/ufos o IBBR (Mtc) Circle,CPwD,
%Ovl\"b _ ~ BILCHAR=2
‘ Gf@\ : ' ‘ '
@h\}%}' |
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To, o
The Superintending Engineer,
1.B.B.R. Maintenance Circle,
C.PWD, Silchar-788002.

Subject: Regarding relief of Sri R. K solanki, Executive Engineer
(P&A), 1.B.B.R. Maintenance Circle, C.PWD, Silchar.

Sir,

| have requested vide my letter dated 30.4.2002 for’ rellevmg from

my present post. In this respect, kindly refer O.M. . No.23. 12 38.EC-I dated -
. 10.12.1998 of the Director General of Works, CPWD, New Delhi, where in

it is stated that, officers tlfansfer_red should be relieved within 30 days of his
- transfer order( copy enclosed for your ready refe’re_nt:e) ,

It is also requested that my wife is sick and taking treatment from
Ram Monohar Lohiya Hospital, New Delhi ( copy of presctiption is enclosed

please) and there is no male member to look after her and they are facing
lot of difficulties.

Therefore, it is my earnest request | may kindly be relieved
~ immediately. ' .

Thanking you,
Yours faithfully,

Dated: /(7( | o | %ﬁ/
(ER. R. K. Solanki)

) C PWD Sllchar-788002

M 7 Executive Engmeer(P&A)
(\ @( N L+8:B.R. Maintenance Circle,
Copy to:

The Chief Englneer IBBR(MZ) CPWD, Siliguri, for favour of his kind
information and necessary action please (Enclosed As above)

e

Executive Ehg-ineer(P&A),

I
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GARG CHILDREN HQSPITAL

Resl. : H. No. 411, Sector -14, Faridabad 121007

Dr. S. R Garg Y , ’ '.. Clinlc '
M.B.B.S. MD. (Paed ) E g'-' " §- L/4 N.IT. Faridabad
Consultant Paediatriclan & Neonatologst x - 0 (NearShiv Mandir) -
Ex. Reglstrar (Paed. Deptt.) Medical College Patlula _ R T SR L T
Regd. No. EP 13138 A B ;1_\_‘._ o "- A
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VACCINATIONS AVAILABLE : . '
BCG, POLIO DPT, MEASLES, MMR, MENINGITIS, HEPATITIS B, TYPHIUM Vi &OTHERS

CLINIC TIMINGS_ RESIDEN_CE TIMINGS v
Moining - 10.30 a.m. to1.30 p.m. Morning - 8.00 to 10.00 a.m.
Evening -.6. 30 p.m. to 9.00 p.m. Evening -5.00 to 6.00 p.m.

WWJ

o SUNDAY EVENING CLOSED *



Central Public Works Departimen -~ 32~ 5 ’
Nitman Bhawan, : ' o ’4}_..:,} Phe fpae
New Delhi-110011, o '

/ | ANNEXURE ] [Senic)
! © (IMROUGH PROPER CHANNEL) - —-

Sul;:jcc.t: . Relicve of Sri R, K. Solanki. Exccutive Enginccr('P&.'\);

LB.B.R. Maintenance Circle, C.PWD, Silchar.
Respected sir,

Most respectfully I beg to state that [ was uansfe tred from 1L.B.B.R.
Maintenance Circle, C.PWD, Silchar, to PWD Division No.15 New Delhi vide
.ordt:r No. 82 0[2002 ssued vide No. 28/3/2002-EC-1 di. 18.4.2002.

I have 1cquested vide my application dt. 30.4.2002 and dt. 10.5.2002
(coples of both enclosed) for relievi ing me." But I have not been relieved

inspite of issuing of specific duccnon for relieving by  7.6. 2002 \1dc your
office memoraridum No. 23/6/2001-EC-I dt. 37.5.2002.

Sir, my wife is suffering with hypertension and sugar etc. taking )
- treatment from Ram Monohar Lohiva Hospital, New Dclhi, no other member

iy there to look afier her, therefore it is my humble uquw! that 1 may kindly
be get rehcvcd at the cmhest

’\'ours faithfully,

T ool fe
(Ram Kishan Sclanki)
L\CLUUVC Engincer (P&A),
B, R.R. Maintenance Circle,
C.PWD, Silchar- -788002. -

Copy fo:

"~ 1. Advance copy to : The Director General of Works, CPWD, \-mmn
Bhawan, New Delhi-110011, for information and nccessary action please.

The Chief Engineer, HBBR(MZ),CPWD Siliguri, fox mfommnon and
necessary action plcase.

.~ The Superintending Fngineer, I'B.B.R. Maintenance ("‘m.lc. C.PWD,
Silchar, inspite of your oﬂ"ls,e ordu No.8(3 )5 /IBB&’ML: ST./2002298
dt-31.5.2002 dt. 31.5.2002 Shri A, V. Kujur, has not turn up to take over

" the chdrge, you are requested to get conupitance of your order.

~ 4.7 Shri A, V. Kujur, Exccutive Engincer, IBBR (M), Division, CPWD,

Agartala,, he is again requested to take over the char ge.

t

'/> .'J“ ~ d') )/(
(Ram Kishan Sulank:)

Exccutive Engincer(P&A),

XA f
6& W o
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The Director General of Works
. Central Public Works Department

Nirman Bhawan. New Delhi. ANNE?U”Q& / i

Jf/ _ { Through Prqper Channel )

Subject - Relleve of Sri R. K. Solankl, Executive En
Circle CPWD, Siichar,
Reference : My letter No nit Dated 10.6.2002. '

gineer(P&A), IBBR, Malntenanc.e

Respected Sir,

In centinuation of my representation dated 10.6.20
to state thal | was transferred from IBBR Maintenance Circle C

02, most réspectfu!!'y ke
1
New Deihi vide order No. 82 of 2002 issued vide No. 28.

_ S
PWD Siichar to PWD Divi 15
3.2002 ECl dated 18.4.2002.

Sir almost three months have been passed after issue of order. But | have not

been relived your good self has also issued specific direction for relieving by 7.6.2002 vide your
office memarandum No.23/6/2002-EC dated 27.5.2002. :

The SE, IBBR Silchar issued order No. B(3)/SENRBR(M)/SILI2002/208 dated
31.5.2002 directing Executive Engineer, IBBR, Maintenance Divn., CPWD, Agartala to take
over charge. But the order have not been materialized, the information was submitted By me
vide my letter No. NiL dated 10.6.2002,

Further arder was issued vide No.8(3)/8E/!BBR(MC)/SIL/2002/Camp -Sitiguri
dated 17.6.2002 during Executive Engineer, Agartala to take over my charge by 57.2002 But
Executive Engineer, Agarlala has refused lo tuke ove charge which was intimaled o

Superintending Frgineer, IBEBR by me vide by letter dt. 1.7.2002, but! have not hesh relieved.

) With heavy heart, | have to request that it is great harassment not only-to me
but my ailing wife and children also, that even afte; completing two years and aight months in
the nard area in place of iwo years tenure. | have not been reiieved. My wife is sick in

Faridabad as already intimated. under there compiling circumstance | am under going

tremendous mental tension and not able to concentrate on works. ' :

Therefore it is réquested that I may kindly be relieved immediately.

Thanking you,

Yours faithfully,

- TSt
Tc ®RK SOLANKY
Executive Engineer(7&A),
IBBR Maitnance Circle. ._
CPWN Silehar.2.
Copy to - ‘ ‘
I+ Adyanee ly £ 9aG @ ) bow peliy 7or ' iorel 1y For mmalien o 97 4 I/
1. The Chief Erginee: IBBR(MZ) CPWD, Siliguri, your good self assured me 1o relieve by
end of June 2002

. but I have not been relieved so far therefore necessary action may
nndly Le taken. '

N

The Supefintehding Engineer, 1B BR. Maintenance Circle, C.PWD. Silchar he is
requesied to implement his order mentioned above. ‘
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o ANNEXURE-X

- | — ~
o __ GOVERNMENT OF INDIA |
. { | OFFICE OF THE SUPERINTENDING ENGINEER : Mo

g - IBBR MAINTENANCE CIRCLE
C.P.W.D. Silchar -788002
NO. 8(3)/SEMBBR(MCYSIL200 £.7 & DATE: £ //5707,,
OFFICE ORDER

o n pursu;énoe of DG(w) office order No 82 of 2002 issued vide No.28/3/2002-EC-| dt.18/4/2002 and further directed
vide DG(W)'s Office Memorandum No. 23/6/2001-EC-| dt.- 27.5.2002 to relieve Shri R. K. Solanki, Executive
Engineer(P&A), it is hereby ordered that Shri A" V. Kujur Executive Engineer, IBBR (M), Division, CPWD, Agartala,
shall ta‘ké over charge from Shri R. K. Solanki, Executive Engineer(P&A), I.B.B.R. Maintenance Cirde, C.PWD, Silchar,
as well as Executive Engineer, IBBR (M),Division ,Silchar, on or before 7" June 2002, in dual charge till further orders

so that Shri R. K. Solanki, can be relieved latest by 7! June 2002, as desired by the Director General of Works,
CPWD, New Delhi, ' A

(Er. MCT Pareva)
Superintending Engineer,

- |.B.B.R. Maintenancs Cirdle, -
C.PWD, Silchar-788002. '

| Caopy to:

The Director General of Works, CPWD, New Dethi, with reference to his O.M. No. 23/6/2001-EC-| dt. 27/5/2002.
The Chief Engineer, IBBR(MZ),CPWD; Siliguri, with reference to the Direction given on 31 .5.20020ver phone in
compliance o DG(W) s above orders. ’ LT :
Executive Engineer(P&A), 1.B.B.R. Maintenance Circle, C.PWD, Silchar-788002.

}xegutive Engineer, 1BBR (M),Division ;Silchar.
Exetutive Engineer, IBBR (M), Division, CPWD, Agartala. : _ :
Shri R. K. Solanki, Executive Engineer(P&A), for information with direction to hand over the charge of Executive
Engineer(P&A), as well as Executive Engineer, IBBR (M),Division ,Silchar. to Sri A. V. Kujur Executive Engineer,
IBBR (M), Division, CPWD, Agartala , with immediate effect S
Shri A. V. Kujur, Executive Engineer, IBBR (M), Division, CPWD, Agartala., for information with direction 1o take over
the charge of Executive Engineer(P&A), as well as Executive Engineer, IBBR (M), Division Silchar. from Sri RK:
Solanki, Executive Engineer(P&A), before above date positively. ' ‘
Personal file of Sri R. K. Solanki, & SriA. V. Kujur.

. /%) - Superintending Engi
¥ ’ | \

PN

e
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. e (;opyvv‘for inférmation and necessary action to

2

B s YRSy D
N - Annexnge- XIT
ﬂ: L . L o ' ’ {q

Govt. of Indla o
Office of the_S_lipériﬁ‘téhdmg Engineer

IBBR, Maintenance Circle, CPWD, Silchar

Ne 8(3)/SE/IBBR(I\/IC)/SI[./2002/-qamp Siliguri  Dated 17.06.2002. |

Office order

i h continuation to this office order issued vide No SGYSEMBBROMC)SIL/2002/ 298 Dateq 31.05.2002 vide
* which shri AV Kujur, P » |

EE, IBBR(M) Dn, CPWD

ala was directed to take-over charge from shri RK Solanki,
EE(P&A), BBR(MC) il i i

SUpet‘bltén@nghmer
IBBR; Ma’iptenance Circle,

. CPWD, Silchar

| - The DGaw), CPWD), New Delh; oL ' o :
2 The Chicf Rngincer( PAS) DGW), CPWD,New Delk R

3 The Chicf Engincer, IBBRMZ), CPWD , Siliguri. This is w.r.t. his advise datcd 17.06.2002.

4 Executive Engineer (P&A), IBBR Maintenance Circle, CPWD, Silchar. o

5 - Executive Engineer, IBBR (M) Division, Silchar. ' '

6 Xecutive Engineer, IBBR M) Division, CPWD, Agartala;

ShriR K, Solanki, Executive Engineer (P&A).

8 ShriA V. Kujur, Executive Engineer IBBR (M) Division, CPWD, Agartala.
9 Personal file of Shri RK Solanki & Shr AV. Kujur, I
)Pv 0,
A Q)/&)\/ <
By A Duta




